Written Answers fo [26 November, 2014] Unstarrved Questions 275

10.

11.

12.

13.

Ist April, 2015 to 30th September, 2015 on the basis of said prices prevalent between
st January, 2014 and 31st December, 2014, i.e., with the lag of a quarter and so on.
The price determined under these guidelines would be announced in advance of the

half year, for which it 1s applicable.

The price determined under these guidelines would be applied prospectively with

effect from 1st November, 2014.

Director General of Petroleum Planning and Analysis Cell (DG PPAC) under the
Ministry of Petroleum and Natural Gas shall notify the periodic revision of prices

under these guidelines.

For all discoveries after the issuance of these guidelines, in Ultra Deep Water Areas,
Deep Water Areas and High Pressure High Temperature (well head shut-in pressure
= 690 bars, bottom hole temperature = 150 degree centigrade) areas, a premium
would be given on the gas price determined as per the formula given in para 1. The

premium under this para shall be determined as per prescribed procedure.
Price determined under these guidelines would be on GCV basis.
The price, determined under these guidelines would be in US § per MMBTU.

In the North Eastern Region (NER), the 40% subsidy would continue to be available
for gas supplied by ONGC/OIL. However, as private operators are also likely to start
production of gas in NER, and would be operating in the same market, this subsidy

would, also be available to them to incentivize exploration and production.

The price determined under these guidelines shall be applicable to all sectors

uniformly.

Sd/-
(Upendra Prasad Singh)

Joint Secretary to the Government of India
Increasing CNG filling stations in Delhi

439, SHRI RAMDAS ATHAWALE: Will the Minister of PETROLEUM AND

NATURAL GAS be pleased to state:

(a) the number of CNG filling stations in Delhi at present;

(by whether Government 1s aware that at present CNG vehicles have to wait for at

least four hours to refill gas;
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(¢) if so, by when Government will set up more CNG filling stations in light of
the fact that CNG has been made mandatory for scooters, taxis and buses by the Supreme
Court along with the number thereof;

(d) the number of filling stations for which the procedure of land acquisition has

been completed; and
(e) the reasons for delay?

THE MINISTER OF STATE OF THE MINISTRY OF PERTROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) At present, 279 Compressed
Natural Gas (CNG) stations have been commissioned in Delhi. Out of these, 253 CNG

stations are currently in commercial operations.

(b) During peak hours, vehicle owners have to wait in queues at the CNG stations,
which is mainly on account of the characteristics of CNG dispensing facility, where the
time taken to fill CNG into vehicles is comparatively more than that in case of liquid fuels.
Apart from this, other factors such as capacity limitation of CNG cylinder necessitating

frequent refilling, checking of validity of CNG cylinder also add to the fuelling time.

(¢) Indraprastha Gas Limited (IGL), the authorized CNG Operator in Delhi, has
made plans to set up 3 more CNG stations in Delhi in Financial Year (FY) 2014-15 and
another 8 CNG stations in FY 2015-16.

(dy and (e) The land acquisition processes (allotment/possession) have been
completed for setting up of 9 CNG stations. The sanctioning of building plan is awaited
for 7 CNG stations. Two plots for CNG stations require Delhi Urban Shelter Improvement

Board (DUSIB) assistance to remove encroachment.
Probe into theft of gas from KG basin

T440. SHRI MAHENDRA SINGH MAHRA: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

(a) whether Government proposes to order a probe into theft of gas from the

Krishna-Godavari basin;
(by 1if so, the name of the company that has been entrusted with this probe;
(¢) whether that company has started the probe;

(dy if not, the details of the reasons for the delay; and

TOriginal notice of the question was received in Hindi.



